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ORIGINAL APPLICATION NO. 606/2018
"MUNICIPAL SOLID WASTE MANAGEMENT RULES,2016"

„COMPLIANCE REPORT
BY

THE STATEOF RAJASTHAN

The instant matter pertains to the complianceof Municipal Solid Waste Rules, 2016 by all
the States and Union Territories. Hon"ble Tribunal was pleased to pass detailed directions vide its

ordcrs dated 16.01.2019, 15.04.2019, 07.01.2020and 25.02.2020. In compliance of the directions

passed by the Hon'ble Tribunal, compliance progress reports are being filed by the State. The State

ofRajasthan herebysubrnits the Compliance Report for the period March 2024 to September 2024.
It is also pertinent to mention that there has been a significant progress on the ground level

in the last 06 months i.e. March to September 2024.

PreliminarySubmissions:

Department of Local Self Government underGovt of Rajasthan has been at the forefront
of complying with Solid Waste Management Rules 2016.Thestate has been working earnestly
towards complying with the orders of Hon"ble NGT. The entire govermment machinery; the
Directorate ofLocal Bodies including all ULBs in state havebeen at the fore front for compliance
ofdirections from Hon'bleNGT. It is also respectfully submitted that the data updation of the allULBs is being done at state level on observations raised.

BRIEF SUMMERY:

LIQUD WASTE MANAGEMENT
Summary of LIQUD WASTE in Rajasthan State
Totalno, of ULLBs in State:

196 (193towns)

Estimated Sewage Generation in State (in MLD): 1649.95 MLD
Total no. ofTowns covered underSewerage: 71 Towns with sewage

generation 1429.38 MLD
Total no. ofTowns covered underFSTP: 122Townwith estimated sewage

generation 220.57MLD
Existing no. of STPs in 71 towns and Treatment 129 and 1412.48 MLD
Capacity:

Capacity Utilization of existing STPs (in MLD): 1047.54MLD
Gap in Treatment Capacity from Generation (in MLD) 381.84MLD
in 71towns:
Gap in remaining towns (Covered under Faecal Sludge 220.57MLD (Equivalent to 2256TreatmentPlants)

KLD Faecal Sludge) -42.04
MLD (Equivalent to 430 KLD)=
178.53 MLD

OverallGAP in State (Sewerage+FSTP towns) 381.84MLD + 178.53 MLD
S60.37MLD(GAP)

(Rajesh
Yadav)

Pr.Secy.
LSGD

(VsbsYtesjs)
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Comparison of Yearly Progress from 2020-21 to 2024-25 in LIQUID WASTEMANAGEMENT:

Particulars

Details of

Operational

STPS

Capacity

Utilization

2020-21

(Sept. 2020)

72 with

Capacity

979,18 MLD

441.05 MLD

2021-22

(Oct. 2021)

102 with

Capacity of

1071.18 MLD

681.37 MLD

2022-23

(Dec. 2022)

118 with

Capacity of

1298.68 MLD

799.03 MLD

2023-24

(Feb. 2024)

119 with

Capacity of

1334.68 MLD

987.93 MLD

2024-25

(up to

17.09.2024)

129 with

Capacity of

1412.28 MLD

1047.54 LD

State is committed to achieve the target of treating 100% sewerage and continuously

progressing which shows in the chart below:

Progress in LIQUIDWASTE MANAGEMENT from 27/02/2024 to. 17/09/2024:

COMPARATIVELY PROGRESS REPORT ON NGT 606/2018 COMPLIANCE

(from Feb-2024to September-2024)

S. No. Particulars
Status as on Status as on Status as on

27/02/2024 31/07/2024 17/09/2024

SEWAGE TREATMENT PLANTS

Total STPsin State 199 203 203

1.1
No. ofOPERATIONAL

l19 120 129
STPs

1.2
Existing Capacity of

1334.68 MLD 1336.18 MLD 1412.48 MLD
operational STPs

1.3
Sewerage Treatment plant

987.93 MLD 1021.59 MLD 1047.54 MLD
utilization capacity

No. of UNDER 80 83 742
CONSTRUCTION STPs

2.1
Existing Capacity of under

607.45 MLD 618.95 MLD 542.85MLD
construction STPs

OCEMS installed and
103

3 connected to RSPCB 92 103

server

FAECAL SLUDGETREATMENT PLANTs(FSTPS)

Total Operational FSTPs in 3in 4 ULBS 3 in 4 ULBs 22in 24 ULBS

State (50KLD) (5� KLD) (430KLD)

Total FSTP under 111 in l13 ULBS 119 in 121 ULB 100 in 101 ULBs
6

construction (2171KLD) (2206 KILD) (1776KLD)

(RajeshYadav)

Pr.Secy.LSGD
(VsboY

dea\s)
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No: of Operational STPS

2020-21
(3eptember 2020)

72

2021-22
(october2021)

102

2022-23
(December2022)

118

2023-24
(Feburary2024)

119

2024-25
(17.09.2024)

129

20 40 60 80 100 120 140

STP Design Capacity & Utilization

2020-21

(September 2020)

2021-22

(October 2021)

2022-23

(December 2022)

441.05

681.37

799.03

979.18

107VsDsY
deajsA)

48

1298.68

2023-24

(Feburary 2024) 987.19
1334.68

2024-25

(17.09.2024)

0

1047.54

200 400 600 800 1000 1200

Designed Capaclty of Operatlonal STPs(In MLD)
Capacity Utllzation of Operatlonal STPs(ln MLD)

1400

1412.28

1600

(Raiesh
Yed

leeh
Yade)

Secy.
LSGD
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Details regarding FAECAL SLUDGE TREATMENT PLAANTS FOR TREATING
FAECAL SLUDGE in Rajasthan State:

The remaining ULBs have not been covered under Sewerago due to lackof adequatewater

supply level (135 Ipcd) in these towns. Therefore, these towns cannot be covered under

Seweragc.

FAECAL SLUDCE TREATMENT PLANTS(FSTPs)

Particulars
Status as on Status as on

Status as on 17/09/2024

27/02/2024 31/08/2024

Total Operational 3 in 4 ULBS 3 in 4 ULBs 22 in 24 ULBs
FSTPs in State (50KLD) (50 KLD) (430KLD)
Total FSTP under 111in 113 ULBs 119 in 121 ULBS 100 in 101 ULBs (1776

construction (2171 KLD) (2206KLD) KLD)
No. of operational FSTPs: 3Nos. in 4ULBs (tillJuly-2024)

No. ofOperationalFSTP: 22 Nos. In 23ULBs (ill 17 Sept.-2024)

No. of FSTPs Under 100 Nos. in 101 ULBS (Expected to be completed by
Construction: March 2025)

TheMBBR Technology Adopted to establish these FSTPs in State.

Details ofREUSE OF TREATED WASTE WATER in operational STPs

No.ofOperationalSTPs 120: S33.40MLD

* Installation of 0CEMSin Operational STPs

OCEMS installed and 103 Nos.

connected to RSPCB Server:

OCEMS
Installation 17(STPs are under up-gradation and under process to

remaining: install)

(Rajesh
Yadav)

Pr.Secy.
LSGD

(vebsY
desle)
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S.

No.

2

3

4

6

SOLID WASTE MANAGEMENT
Summary of Solid Waste Management in Raja�than State

Total Waste Gencration:
6523 TPD (Approx.)

Total Waste Processing: 4640.2TPD
GAP in MSW Processing: 1882.8 TPD
Under Construction CentralizedSWM Processing:

148 SWM Processing Plants: 5120.77TPD
17 Material Recovery Facility: 285.9TPD
Under Tendering/PipelineCentralizedSWM Processing:

23 Tender to be issued

for SWM Processing Plants: 315.8 TPD

COMPARATIVELY PROGRESS REPORT ON NGT 606/2018 COMPLIANCE
(îrom Feb-2024 to Sept.-2024)

Plant Status Statusas on Status as on Status as on
27/02/2024 31/07/2024 17.09.2024

No of Plants with Noof Plants with Noof Plants with

Capacity (inTPD) Capacity (in TPD) Capacity (in TPD)
SOLIDWASTE PROCESSING

Operational MRF 152 153 153
(1643.20 TPD) (1961.2 TPD) (1961.2 TPD)Under Construction 18 17 17MRF (89.1TPD) (285.9TPD) (285.9)SWM Operational 16 20 20

Processing plants (1297) (1497TPD) (1497TPD)Under Construction
131SWM PrOcessing

138 148
plants

(5543 TPD) (4993.03 TPD) (S120.77 TPD)
Under Tendering

26 23SWM Processing

(409 TPD)plants (315.8 TPD)
LEGACY WASTE REMEDLATION

Remediation Done
29.75

S2.79 54.89
lac cu. m lac cu, m lac cu. m

Comparison of Yearly Progress from Dec. 2022 to Aug- 2024 and Future Projections
thereafter tillDec-2025 in SOLID WASTE MANAGEMENT (tillDec. 2025,noGap remainsin Fresh Waste Processing)

Status Waste Processed Gap ín Generation andMonth-Year
(in TPD) Processing(inTPD)

Dec-2022 3534

2986vabsY
deslsA)

Jun-2023
4097.2

242582 yA

(Rajesh

Yadav)

Pr.
Secy.

LSGD
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Dec-2023 4122.2 2400.8

Aug-2024 4640.2 1882.8

Future projcctions bascd on Action Plan to achicve the Zero gap in proccssing of Soia
Waste by Dec' 2025:

Dec-2024 4640.2 1882.8

Jun-2025 6293.09 229.91

Dec-2025 8393.23
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(Rajesh
Yadav)

Pr.Secy.
LSGD

(VsbsY
�oes )
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Legacy waste Renmediation

Total Legacy wastc Quantity (176 Dumpsitcs) in state (as per survey conducted till Dec
2021): 88.03 Lac cum Equlvalent to 74.80Lac Metrlc Ton

Total Legncy waste Quantity (176 Dumpsites) in state (tillDec 2025): 123.4S Lac cum
Equivalent to 104.93 Lac Metric Ton
Total Legacy waste Remediated (Qty) till August 2024: 54.89 Lac Cum
Equivalent to 46.66 Lakh Metric Ton
Total Legacy to be Remediated (Qty) tillDecember 2025: 68.56 Lac Cum
Equivalent to 58.28 Lakh Metric Ton

Calculation of TOTAL LEGACY TO Existing Amount of Legacy +Legacy Accumulated
BE REMEDIATED(QTY) (until all from 2022-2025 Due to Gap in Processing
processing plants become operational=28.15 +26.28+3.43+0.42 Lac MT
and no further legacy waste is 58.28Lac MT
generated in the state - to be achieved CALCULATION OF ACCUMULATED
by Dec' 2025) LEGACY WASTE from 2022 to December 2025,

until all processing plants become operational and no
further legacy waste is generated in the state.

=2400.8 * 365 days * 3=26.28 Lac MT (till dec.

2024)

=1882.8*180days =3.43 LacMT (till June.2025)

=229.91*180 days =0.42Lac MT (till Dec. 2025)
=30.13 Lac MT

Montb
Year

Jan-22

Dec-22

Jun-23

Dec-23

Aug-24
Dec-24

Jun-25

Dec-25

Quantity of
Waste Being

Disposed on

Dumpsite in

Tonne

2989

2989

2425.8

2400.8

1882.8

1882.8

229.91

Processing of

Legacy waste

in Every 6
Months from

Dec-2022 (in

LacCum)
0.00

3.00

3.84

1s.70

37.10

19.88

28.49

0.00

Pace ofLegacy
waste From

Dec-2022 (in

LacCum)

0.00

3.00

6.84

22.54

59.63

79.51

108.00

121.55

Quantity of

Legacy
Waste in the

State (ia Lac

Cum)

88.03

101.70

104.16

105.72

95.68

61.40

42.04

0.00

Statusof

remaining
Legacy waste to

be remediated

(in LacCum)

88.07

98.70

(vdg032

1-90.03feaisA)
58.58

41.53

13.56

0.00

(Rajesh
Yadav)

Pr.Secy.
LSGD
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140.00

120.00

100.00

80.00

88.03

88.07

Legacy Waste Remidiation Details

104.1
105.7

101.7

95.68

98.70
100.32

90.03

79.51

108.00

121.55|

60.00

58.58
61.40

40.00

20.00

O.00

0.00

jan22Mar-22May
ud-22se

4153 42.04

37.10

28.49

22.54 19.88

|3.00 6.84

13.56

15.70

3.00
3.84

n-24 J-25
Mar-25

May-25
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242
1an-25 Sep-25

yan NMar se0 MY se"

Processing of Legacy waste in Every 6 Months From Dec-2022 (in Lac Cum)

Pase of legacy waste From Dec-2022 (in Lac Cum)

Quantity of Legacy Waste in the State (in Lac Cum)

Status of remaínning Legacy waste to be remidiated (in Lac Cum)

0.00

0.00

O.00

(Rajesh
Yadav)

Pr.Secy.
LSGD

(VsbeY
desjsA)
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Status Report on the Queries raised by Hon'ble NGTon hearing dated 17.09.2024

No.

2

Partieulars Deseription

Test reports of Sample reports from ONLINE CONTINUOUS EFFLUENT
STPs and MONITORING SYSTEM (OCEMS)Portal regarding performance of
ONLINE STPshave becn attached as Annexure -1

CONTINUOUS
The test reports ofSTPstreated discharge water bave been submitted by

EFFLUENT
the State in compliance of Hon'ble NGT order dated 09.11.2023

MONITORING
Annexure -5 (Page No. 22-274)of Report submitteddated 15 Feb-2024.SYSTEM

(OCEMS)
rcports from

OCEMS Portal

Justification for The cstablishment of STPs, FSTPs and SOLID WASTE PROCESSING
long timelines of |PLANTS include the following processes, which involve the following

STPs, FSTPs and procesS:

SWM processing
1. Site Selection andLand Acquisition:plants

Identifying suitable locations for establishment of these plants is crucial as

this process involves environmental assessmentsand linked with legal and

regulatory framework.

2. Survey, Design & Layout:

Survey of project, preparation ofdesignand layout plan.

3. Grant of Consent to Establish:

Process of obtaining the necessary consent to Establish from Rajasthan
State Pollution Control Board with all requisite information's (Survey
report, Lease deed, Efluent Management System, Process flow, water
balance&Waste water balanceplan, material utilization plan, Layout Plan,

Project plan etc.) is mandatory.

4. Construction work:

Building the necessary infrastructure, including construction of plant,

access oads, utilities, and waste transport systems, etc. is essential. The
STP/FSTP civil work require about nine months then EMI (Electro

mechanical & Instrumentation) require three months.

5. Installation of Mechanical Machinery andEquipments:
Third Party Tnspection of Electromechanical Items (Factory Inspection)

beforedispatch of machinery to site is required in plants.

6. Trial run of the plants

(RajeshYadav)

Pr.Secy.LSGD

(vabeY
dao�a)

9 2576
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30days of trial run followed by 90 days of commissioning pcriod is bcing

kcpl for successful operation of plant and achicving performance

guarantccd paramcters.

7.Grant of Consent to Operate: Beforc operation of plants, consent is

rcquircd under Air & Watcr Act from Rajasthan Statc

Pollution Control Board. The disposal time for the application by RSPCB
is 90days.

Note: It is also worth mentioning that these timelines also extended ifany

public agitation, litigations or national level clearances required.

JParticulars

Duratlon (In Month)

SiteSeledion and Land Acquistion

Suvey, Desgn& Layout

Grant of Consent to Establsh

Gvil Construtionwark

FatoryInspectionBy Thed Paty

ElectromechanicalInstallation work

TialRun of Plant

Consentto Operateandommisoning

Processes in Estiblishment of FSTP Plarnt

12 3 4 56 89 10 11 12 13 14 15 16 17 18

3

Particulars

Duratlon (in Month)

SiteSelsdionand land Acquistion

Survey,Desiçn& Layout

Grant ofConsentto Etablish

GvilConstructionwork

EectromechanicalInstallation work

Trid Run of Plant

Consentto Operde and Comissoning

Processes in Estiblishment of STP Plant

12 A 6 8 10 11 12 13 14 15 16|17 18

2

9

3

1 SeCeniny

hrtirdas

Prxeses in Esitstnentd

3 45
wNProcesn; Mat

4 Konentsta&tlh

nndPort

(Rajesh
Yaden)

Pr.Secy.
LSGD

(vsbsYdesieA)

102577
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4

3

Current status of 120 STPs werc opcrational till31" July 2024 (date of status report

16 Under submission), Currently, 129 STPsare Operational as on 17.09.2024(9

commissioning more STPshave become Operationalfrom last submitted report).

STPs and their Capacity of9 newly operational STPsis 76.10 MLD

Cxpccted datc of
Capacity Utilization of thesc9STPs25.95 MLD

operation
Remaining 7 STPs (19.70 MLD) shall be operational by November
2024.

Comparison ofComparisonof Ycarly Progress from 2020-21 to 2024-25 in LIQUID

Yearly Progress WASTE MANAGEMENT:
from 2019-20 2020- 2021 2022

2023-24
2024-25

onwards, showing Particular 21 22 23

(Feb.
(up to

yearly progress in (Sept. (Oct. (Dec.
2024)

17.09.202

SWM as well as 2020) 2021) 2022) 4)
wWM 102 118

72with
with with 119 with 129 with

Details of Capacit
Capacit Capacit Capacity Capacity

Operation
y of y of of 1334.68 of 1412.28

al STPs 979.18
1298.6 MLD MLD

MLD
1071.1

8MLD 8MLD
Capacity 441.05 681.37 799.03 987.93ML 987.94ML
Utilization MLD MLD MLD D

Comparison of Yearly Progress from 2020-21 to 2024-25 in SOLID WASTE
MANAGEMENT:

Status Waste Processed Gap in Generation

Month-Year (in TPD) and Processing (in

TPD)
Jan-2022 3534 2989

Dec-2022 3534 2989

Jun-2023 4097.2 2425.8

Dec-2023 4122.2 2400.8

Aug-2024 4640.2 1882.8

Future projections based on Action Plan to achieve the Zerogap in processing of
Solid Waste by Dec' 2025:

Dec-2024 4640.2 1882.8

Jun-2025 6293.09 229.91

Dec-2025 8393.23

(RajeshYadav)

R.Secy.LSGD

(VsbsYtasjs)
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2

3

Lcgacy wastc

accumulation

other than 88

lakhs cum data

Copy of Work

Orders issued for

Legacy Waste

and SWM
Processing Plants

Legacy waste is

being treated and

also accumulating

due to gap in

treatment. Chart

is to be prepared

showing at what

time the entire

legacy waste will

become zero in

state (when plants

will become

operational
and

no legacy

will be generated)

Accumulation of TOTAL LEGACY WASTE from 2022to Dec-2025 (till

Solid Waste Proccssing Plants become Operational):

From 2022, 2023, 2024 & 2025:=30.13 Lac MT
Assessment of Legacy Waste based on the GAP in processing (dumping of

fresh waste duc to non-cxistencc of processing facility during 2022, 2023 &

2024): 26.28 Lakhs MT (at end of December 2024) (the above

accumulation data were alrcady submitted by the Statein compliance of

Hon'ble NGT order dated 09.1 1.2023 Page No.2,point no.4 of Report

submitted on 15 Feb-2024)

CALCULATION OF ACCUMULATED LEGACY WASTE from 2022 to

December 2025, until all processing plants become operational and no further

legacywaste is gencratcd in the state.

=2400.8 *365 days *3=26.28 Lac MT (till dec.2024)

- 1882.8* 180 days =3,43 Lac MT (till June.2025)

=229.91*180 days -0.42 Lac MT (till Dec. 2025)

-30.13 LacMT
Copics of WorkOrders of LegacyWaste Remediation and SWM Processing Plants

are attached in Annexure-2.

The entire generating waste shall be processing solid wastc and no further

legacy waste will be generating in state -to be achieved by Dec' 2025.

The present updated status report is being filed through the highest officjal of the

(RajeshYadav)

Pr.Secy.LSGD

Local 

12

It is further submitted that all the directions passed by this Hon’ble Tribunal shall be 
adhered by the State Government and its officers and the matter would also be monitored 
by the highest officials of the state government as  directed by this Hon'ble Tribunal 
and further affidavit  will be filed as when directed by this Hon’ble Tribunal.
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BEFORETHE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH,NEW DELHI

INTHE MATTER OF:

ORIGINAL APPLICATION NO. 606/ 2018
OTARY

NOTARIAUBILAbTARIAL

ComplianceofMunicipal Solid Waste Management Rules, 2016 lotary & Advocate

IAIPUR
(INDIA)

Keg.iNo.
4029

NDIA
AFFIDAVIT

Q\Expiy
Dt. 30-4-2027,

I, Rajesh Yadav, S/oShriRam Gopal Yadav, aged about 50

present posted as Principal Secretary, Local Self Goverureot OF

Department,Government of Rajasthan, do hereby solemnly affirm and

declare asunder;

1.

2.

3.

Iam working as Principal Secretary, Local Self Govermment

Department, Govermment of Rajasthan and am fully conversant

with the facts and circumstances of this case in my

official capacityand I have been authorizedto swear the

accompanying Compliance Report.

That the contents of accompanying Compliance Report

are true to my knowledge and belief.

That Annexures annexed with the accompanying

Compliance Report herewith are true/translated copiesof

their respectiveoriginals.

ASIESTED

JATPUR (RAJ)INDIA
NOTARY DEPNT Yodav)

VERIFCATION: 2 4 SEP 2024

Pr.Secy.LSGD

Verified today at Delhi on this 24th day of September,2024.I have read

the aboveaffidavitand having understood the contents thereof. I say that

the facts stated therein are true to my knowledgeand beliefand no part of it

is false and nothing material has been concealed therefrorm.

nlESTED

NOTARY
JAPUR (RAJ)INDIA

24SEP 2024

DEPÓNENT

(Ra�esh Yadav)

Pr.Secy.LSGD
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Annexure-1 

Sample Test Reports of Operational STPs from OCEMS Portal
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Annexure-2  

Work Orders of Legacy Waste Remediation 

S. No. Firm Name 
Work 

order No. 
Work 

order Date 

No. of 
Dumpsites 
Covered 

Work Order 
Legacy Waste 
Qty (in Cum) 

Waste 
Remediated 

(Cum) 

Expected 
Completion 

Date 

1 
Aakanksha Enterprises 

(Cluster-1 & 4) 
637 02-01-2023 10 771180 632367.6 02.07.2024 
625 02-01-2023 04 863085 708679.09 02.07.2024 

2 D. H. Patel (Cluster-2) 1339 05-01-2023 06 1185283 603598 05.07.2024 

3 
Saurastra Enviro 

Projects (Cluster-3) 
1327 05-01-2023 04 2531065 1918982 05.07.2024 

4 
MKG Computer Pvt. 

Ltd. (Cluster-5) 
106698 22-09-2023 116 2298766 469098.31 23.03.2025 

5 ULB Level - - 45 1153621.48 946535.17 March-2025 
Grand Total    8803000.48 5279260.17  

 

*There are Legacy waste remediation were done in Phase-wise in 09 ULBs. 

Work Orders of SWM Processing Plants 

S. 
No. 

City/Town 
Processing 
Technology 

Plant 
Capacity 

(TPD) 

Work 
Order 

Issue Date 
Name of Firm 

Stipulated 
Completion 

Date 

1.   Hanumangarh Compost+RDF 60 ULB Level 
M/s Allied Energy Systems Pvt. 
Ltd. New Delhi 

 30.12.2024. 

2.   
Jhunjhunu+ 
Udaipurwati 

Compost+RDF 65 ULB Level 
M/s Allied Energy Systems Pvt. 
Ltd. New Delhi 

 30.06.2026. 

3.   Jaipur 
Waste to 
Energy 

600 ULB Level 
M/s JITF Urban Infrastructure 
Ltd. New Delhi. 

 30.12.2025. 

4.   Jodhpur 
Waste to 
Energy 

400 ULB Level 
M/s JITF Urban Infrastructure 
Ltd. New Delhi. 

 30.12.2026. 

5.   Bharatpur Compost+RDF 135.4 19.06.2024 
M/s Alwazo Solutions Pvt. Ltd., 
Janakpuri, New Delhi 

 19.06.2025. 

6.   Jaisalmer Compost+RDF 50 ULB Level M/s Shree Balaji Caretaker  30.12.2026. 
7.   Ajmer Compost+RDF 300 ULB Level M/s NACOF  30.09.2024. 
8.   Dausa Compost+RDF 125 ULB Level Lakshya Total Solutions  30.12.2026. 

9.   Banswara Compost+RDF 19 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

10.   Beawer Compost+RDF 47 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

11.   Bhiwadi Compost+RDF 56 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

12.   Bikaner Compost+RDF 320 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV)  

 28.02.2025. 

13.   Bundi Compost+RDF 57 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

14.   Chittaurgarh Compost+RDF 46 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 
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15.   Dholpur Compost+RDF 69 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

16.   Gangapur City Compost+RDF 65 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

17.   Hindaun Compost+RDF 37 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

18.   Jalore Compost+RDF 20 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

19.   Khatushyam Ji Compost+RDF 5 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

20.   Kishangarh Compost+RDF 26 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

21.   Kota (South) Compost+RDF 400 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

22.   Kota (North) Compost+RDF 400 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

23.   Nagaur Compost+RDF 51 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

24.   Reengus Compost+RDF 10 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

25.   Sawai Madhopur Compost+RDF 46 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

26.   Sirohi Compost+RDF 13 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

27.   Sujangarh Compost+RDF 30 28.08.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 28.02.2025. 

28.   Khetri Compost+RDF 8 20.09.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 20.03.2025. 

29.   Nawalgarh Compost+RDF 21 20.09.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 20.03.2025. 

30.   Bayana Compost+RDF 13.5 20.09.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 20.03.2025. 

31.   Bagru Compost+RDF 13 20.09.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 20.03.2025. 

32.   Khandela Compost+RDF 9.5 20.09.2023 
M/S Shri MohanGarh 
Construction Company and RKB 
reuse Pvt. Ltd. (JV) 

 20.03.2025. 

33.   Raisinghnagar Compost+RDF 11.64 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
34.   Kesrisinghpur Compost+RDF 5.76 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
35.   Anupgarh Compost+RDF 12.69 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
36.   Karanpur Compost+RDF 8.75 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
37.   Padampur Compost+RDF 7.57 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
38.   Vijaynagar Compost+RDF 7.57 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
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39.   Gajsinghpur Compost+RDF 4.11 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
40.   Rawatsar Compost+RDF 14.43 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
41.   Bhadra Compost+RDF 16.71 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
42.   Nohar Compost+RDF 20.48 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
43.   Pilibanga Compost+RDF 15.33 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
44.   Sangaria Compost+RDF 15.05 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
45.   Neem-Ka-Thana Compost+RDF 14.89 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
46.   Sri Madhopur Compost+RDF 12.89 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
47.   Lachhmangarh Compost+RDF 21.94 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
48.   Ramgarh Compost+RDF 13.57 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
49.   Losal Compost+RDF 11.72 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
50.   Fatehpur Compost+RDF 57.08 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
51.   Pilani Compost+RDF 12.22 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
52.   Vidyavihar Compost+RDF 6.43 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
53.   Baggar Compost+RDF 5.85 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
54.   Mukandgarh Compost+RDF 7.59 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
55.   Chirawa Compost+RDF 18.6 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
56.   Mandawa Compost+RDF 9.59 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
57.   Surajgarh Compost+RDF 8.9 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
58.   Bissau Compost+RDF 9.55 06.10.2023 M/s Escostan Infra Pvt Ltd  06.10.2024. 
59.   Sarwar Compost+RDF 8.37 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024. 
60.   Bijainagar (M) Compost+RDF 13.2 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
61.   Kekri Compost+RDF 17.22 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
62.   Nasirabad Compost+RDF 20.88 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
63.   Pushkar Compost+RDF 9.78 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
64.   Gulabpura Compost+RDF 11.19 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
65.   Shahpura_BH (M) Compost+RDF 12.46 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
66.   Jahazpur Compost+RDF 8.46 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
67.   Asind Compost+RDF 6.83 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
68.   Mandalgarh Compost+RDF 5.69 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
69.   Gangapur Compost+RDF 7.72 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
70.   Uniara Compost+RDF 5.16 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
71.   Malpura Compost+RDF 14.81 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
72.   Todaraisingh Compost+RDF 9.68 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
73.   Todabhim Compost+RDF 9.44 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
74.   Karauli Compost+RDF 56.26 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 

75.   Sambhar Compost+RDF 9.18 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

76.   Kishangarh Renwal Compost+RDF 12 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

77.   Jobner Compost+RDF 4.67 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

78.   Chaksu Compost+RDF 13.74 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

79.   Shahpura_J (M) Compost+RDF 13.93 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

80.   Kotputli Compost+RDF 20.22 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

81.   Viratnagar Compost+RDF 8.45 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

82.   Lalsot Compost+RDF 14.12 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

83.   Bandikui Compost+RDF 18.36 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

84.   Mahwa Compost+RDF 10.21 22.12.2023 
M/S Center for Development 
Communication Trust 

 22.12.2024 

85.   Bali Compost+RDF 8.17 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
86.   Jaitaran Compost+RDF 9.3 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
87.   Falna Compost+RDF 10.21 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
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88.   Sadri Compost+RDF 11.26 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
89.   Rani Compost+RDF 5.7 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
90.   Pindwara (M) Compost+RDF 10.06 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
91.   Abu Road (M) Compost+RDF 22.85 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
92.   Sanchore Compost+RDF 13.51 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
93.   Bilara Compost+RDF 16.27 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
94.   Phalodi Compost+RDF 20.51 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
95.   Pipar City Compost+RDF 15.13 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
96.   Balotra Compost+RDF 45.93 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
97.   Pokran Compost+RDF 9.68 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
98.   Chhoti Sadri Compost+RDF 7.55 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
99.   Sagwara Compost+RDF 12.1 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 

100.   Partapur Garhi (M0 Compost+RDF 6.55 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
101.   Kushalgarh Compost+RDF 4.38 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
102.   Nathdwara Compost+RDF 19 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
103.   Deogarh Compost+RDF 7.24 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
104.   Amet Compost+RDF 7.12 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
105.   Fatehnagar  Compost+RDF 9.38 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
106.   Kanor Compost+RDF 5.44 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
107.   Salumber Compost+RDF 6.75 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
108.   Bhinder Compost+RDF 7.35 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
109.   Kapasan Compost+RDF 8.58 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
110.   Nimbahera Compost+RDF 25.46 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
111.   Begun Compost+RDF 8.51 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
112.   Rawatbhata Compost+RDF 15.49 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
113.   Bari sadri Compost+RDF 6.46 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
114.   Bhawani Mandi Compost+RDF 17.38 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
115.   Jhalarapatan Compost+RDF 15.41 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
116.   Pirawa Compost+RDF 5.26 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
117.   Mangrol Compost+RDF 10.31 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
118.   Chhabra Compost+RDF 13.27 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
119.   Antah Compost+RDF 13.31 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
120.   Baran Compost+RDF 80.02 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
121.   Nainwa Compost+RDF 8.01 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
122.   Kaprain Compost+RDF 8.53 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
123.   Keshoraipatan Compost+RDF 10.12 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
124.   Lakheri Compost+RDF 12.15 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
125.   Indergarh Compost+RDF 3.06 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
126.   Sangod Compost+RDF 8.98 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
127.   Kaithoon Compost+RDF 9.97 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
128.   Itawa Compost+RDF 11.24 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
129.   Ramganj Mandi Compost+RDF 16.99 22.12.2023 M/s Rekart Inovations Pvt. Ltd.  22.12.2024 
130.   Kuchera Compost+RDF 9.65 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
131.   Parbatsar Compost+RDF 6.24 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
132.   Mundwa Compost+RDF 6.93 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
133.   Merta City Compost+RDF 18.93 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
134.   Didwana Compost+RDF 22.09 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
135.   Kuchaman City Compost+RDF 25.47 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
136.   Ladnu Compost+RDF 26.95 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
137.   Degana Compost+RDF 8.23 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 
138.   Makrana Compost+RDF 58.25 16.03.2024 M/s Rekart Inovations Pvt. Ltd.  16.03.2025 

  Total   
4993.03 
TPD 
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ADVOCATE 

BEFORE THE I{ON'BLE NATIONAL GREEN TRIBUAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 606 / 2018 
IN THE MATTER OF: 
Compliance of Municipal Solid Waste Management Rules, 2016 

VAKALATNAMA 

KNOW ALL to whom these present shall come that I, Arun Vyas Sb Late Sri V.D. Vyas1  Chief Engineer 

Director of Local Bodies, Local Self Government Department, Government of Rajasthan, Jaipur 

authorized representative of Respondent's Company 

The above named Respondent, do hereby áppoiilt(herein after called by advocate/s) to be my/our 

Advocate in the above-noted case authorize him:- 

SHIV MANGAL SHARMA AND SAURABH RAJPAL 
ADVOCATES 
OFF: D-291 2ND & 3RD FLOOR, 
DEFENCE COLONY, NEW DELRI-110024 
PH:9971792885 
EmaiIadvocatesaurabh±ajpaIjgmaiI.00m 

To act, appear and plead in the above-noted case in this court or in any other COurt in which the 
same may be tried or heard and also in the appellate court including High Court subject to payment of 
fees separately for each court by me/us. 

To sign file, verify and present pleadings, appeals cross-objections or petitions for  executions 
review revision ithdrawal compromise or other petitions or affidavits or other documents as may be 
deemed necessary or proper for the prOsecution of the said case in all its stages subjects to payment of 
fees for eachstage. 

To file and takeback documents,to admit and for deny the documents of opposite party. 

To withdraw or compromise the said case or submit to arbitration any differences or disputes that 
may arise touching or in any manner relating to the said case. 

To take execution proceedings. 

The deposit, draw and receive money, cheques, case and grant receipts hereof and to do all other 
acts and things which may be necessary to be done for the progress and in the course of the prosecution of 
the said case, 

To appoint and instruct any other Legal Practitioner authorising him to exercise the power and 
authority hereby conferred upon the AdvOcate whenever he may think fit to do so and to sign the power of 
attorney on our behalf. 

And I/We the undersigned do hereby Agree to ratify and confirm all acts done by the Advocate 
or his substitute in the matter as my/our own acts, as if done by me/us to all intents and purpose. 

And I/We undersigned that I/We or my/our duly authorized agent would appear in court on all 
hearings and will inform the Advocate for appearance when the case is called. 

And I/We undersigned do hereby agree not to hold the advocate of his substitute responsible for 
the result of the said case The adjournment costs whenever ordered by the court shall be of the Advocate 
which he shall receive and retain for himself. 

And 1/We undersigned do hereby agree thatin the event of the whole or part of the fee agreed by 
me/us to be paid to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution 
of the said case untilthe same is paid up. The fee settled is onLy for the above case and above Court. 1/We 
hereby agree that once the fee is paid, I/We will not be entitled for the refund of the same in any case 
whatsoever and if the case prolongs for more than 3 years the original fee shall be paid again by me/us. 

IN WITNESS WHERE OF I/We do hereunto set my/our hand to these presents the contents of 
which have been understood by me/us on this day of 2024 Accepted subject to the terms of the fees. 

Chlef Engt 
ccnl SCIf 60ernm 

56

D/928/2014
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